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[ RAJYA SABHA ]

on the Tdable 228
12.00 Noox -

[The Deputy Chairmian in the
Chair]

PAPERS LAID ON THE TABLE

Report and Accounts (1990-91) of the
National Capital Region Plan-
ning Board and related papers.

THE MINISTER OF TURBAN
DEVELOPMENT (SHRIMATI SHEI-
LA KAUL): Madam, I lay on the
Table, under section 26 of the Nation-
al Capital Region Planning Board
Act, 1985. a copy each (in English
and Hindi) of the followitig papers:—

(i) Sixth Annual Report of the
National Capital Region Planning
Board for the year 1990-91.

(ii) Annual Accounts of the Na-
tional Capital Region Planning
Board for the year 1990-91, and the
Audit Report thereon,

Report and Aceounts (1996-91) of the
Water and Power Consultancy
Services (India) Limited, New
Delhi and related papers.

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYA CHARAN
SHUKLA): Madam, I lay on the
Table, under sub-section (1) of sec-
tion 619A of the Companies Act, 1956,
a copy each (in English and Hindi)
of the following papers:—

(i) Twenty-second Annual Report
and Accounts of the Water and
Power Consultancy Services (In,
dia) Limited, New Delhi, for the
year 1990-91, together with the
Auditors’ Report on the Accounts
and the comments of the Com-
ptroller and Auditor General of
India thereon.

(ii) Statement by Government
accepting the above Report.



